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applies only to the factories em ploying 
so  or more p erson s;^

(b) whether the various courts are 
interpreting the words 20 persons as 
persons in regular course o f employment;

(c) whether the owners o f the factories 
are taking advantage o f these interpreta-
tion to evade application o f the A ct by 
em ploying less than 20 regular employees 
and the remaining as casual; and

(d) i f  so, the steps contemplated by 
Governm ent to remedy the situation ?

T H E  M IN IS T E R  O F  S T A T E  IN  T H E  
M I N IS T R Y  O F  L A B O U R  A N D  P A R -
L IA M E N T A R Y  A F F A IR S  (D R . R A M  
K I R P A L  SIN H A ) : T h e employees’ 
Provident Fund Authorities have in ti-

m ated as follow:

T h e Employees* Provident Funds 
and M isc. Provisions A ct, 1952 applies to

(a) every establishment which is a 
factory engaged in any industry 
specified in schedule I and in which 
twenty or more persons are em-
ployed ; and

(b) to any other establishment em ploy-
ing twenty or more persons or class 
o f such establishments which the 
Central G ovt, m ay, by notification 
in the O fficial Gazette, specify in 
this behalf.

T h e  A ct w ill not however apply (a) to 
an establishment for a period o f 3 years 
in  case the employment strength is 50 or 
more and for 5 years if  it employs 20 or 
more persons, from the date on which the 
establishment is, or has been set up, or
(b) any establishment registered under 
the Co-operative Societies A ct (2 of 1912), 
or under any other law for the time being 
in force in any state relating to Co-opera-
tive Societies employing less then fifty 
persons and working without the aid of 
power.

(b) The H on’ ble Supreme Court has 
held in the case of M/s T .S . Hariharan 
that employment o f a few* persons on acc-
ount of some emergency or for a  very 
short period necessitated by some abnormal 
contingency which is not a reuglar feature 
o f the business o f the establishment cannot 
be included for computation of employment 
strength under section 1(2) of the E.P.F. 
and M . P. A ct, 1952.

(c) and (d). Certain cases o f evasion 
have been noticed. W ith a view to checking 
evasion the enforcement staff has been 
instructed to be vigilant.

O p ci ir g  c f  P est Offices in G ujarat

3 177. S H R I IP A S A N N F H A I M E H T A t  
W ill the M inister of C O M M U N I C A -
T I O N S  be pleased to state:

(a) w hether new Post Cffices are also 
likely  to be opened in G u jarat;

(b) how  m any new post cffices have 
been opened during the current year;, 
and

(c) how m any Post Offices w ill be 
opened during 1978 ?

T H E  M I N IS T E R  O F  S T A T E  IN  T H E  
M I N IS T R Y  O F  C O M M U N IC A T IO N S  
(S H R I N A R H A R I P R A S A D  S L K H D E O  
S A I ) : (a) Y es, Sir.

(b) 41 post offices have been opened so 
far during the current year (1977-?®) 
out o f a total target o f 91.

(c) 98 post offices are proposed, to be 
opened during 197e "79 (upto 31 -3-79).

Opening of hospital under E .S .I.S . in 
Garden R e a c h  Area, Calcutta

3 ,7 8 . S H R I J Y O T I R M O Y  E O S U r 
W ill the M inister of P A R L IA M E N T  A R Y  
A F F A IR S  A N D  L A I C U R  be pleased 
to state:

(a) w hether he has received any com-
m unication w ith regaid  to o p tn irg  <1 a 
hospital under E S 1S in G aiden  Rcr.ch 
A rea, C alcutta, w hich is m ainly inhabited 
by industrial w oikcrs; and

(b) if  so, the action taken thereon ?

T H E  M IN IS T E R  O F  S T A T E  IN T H E  
M I N IS T R Y  O F  L A B O U R  A > D  P A R -
L I A M E N T A R Y  A F F A IR S  (D R . R A M  
K I R P A L  S IN H A ): (a) Yes.

(b) T h e  Employees* State Insurance 
Corporation w ho were ask<d to look into 
the m atter have reported that they had 
taken up the m atter w ith the G overnm ent 
of W est Bengal, who are responsible for the 
prvision of m edical care under the E SI 
Schem e in that State. T h e State G overn-
m ent have inform ed the Corporation as 
follows:—

A  300-bedded E S I H osp ital, has al-
ready been started at Budge-Budge. A  
proposal for construction of another 
250-bedded H ospital a t Thakurpur is 
being processed. It  is expected that 
the above m entioned two hospitals w ill
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eater to th e  needs o f  insured persons 
in G arden K each  area, w hich is not far 
off. H ow ever, the feasibility o f opening 
another hospital at G arden R each  area 
is being exam ined by the State G overn-
ment.
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